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The applicant has filed the #P 2396/02
staiing that he has ne grievance  and  the
respondents  have  passed  orders ronardiag
refixation of his pay. Moo has Filed  on
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sffidavit praving  that he nay be 217owed 1o
withdraw the eppliceant.  fccordingly. the main
appTication is disposed of without passing any
order.  MP Z306/92 ds also a7 Towed

There will be no order as to costs,
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